. HEAD OFFICE
pu:"::‘ \| ' I_l F E Ultnmkhaml Pollution Control Board
“‘. / “Gauradevi Paryavaran Bhawan”
r \ (d H'\S.‘,‘(‘,’.',‘,‘“L‘,’,'l 46B, IT Park, Sahastradhara Road, Dehradun

UKPCB
E-mail : msukpeh@yahoo.com

Letter No.: UKPCB/HO/Gen-183-772/2024/ 116 Date: 29.06.2024
BY E-MAIL

To,
The Registrar General
Hon’ble National Green Tribunal
Principal Bench, New Delhi
Email: judicial-ngt@gov.in

Sub.: Inspection Report of Joint Committee in the matter of Original Application
No. 225 of 2024 titled as “Khildev Singh Rawat Vs. State of Uttarakhand
& Ors.” - reg.

Sir,

Kindly refer to the order dated 09.05.2024 passed by the Hon’ble National
Green Tribunal in the matter of Original Application No. 225 of 2024 titled as
“Khildev Singh Rawat Versus State of Uttarakhand & Ors.” In Compliance of
order passed by the Hon’ble NGT, please find enclosed herewith Inspection Report of
Joint Committee in the aforesaid matter.

You are requested to kindly take inspection report into record and place before
the Hon’ble Tribunal for kind consideration please.
Encl.: As above.

Sincerely Yours’

e
(Dr. Parag Madhukar Dhakate)
Member Secretary
Copy to:
1. Shri Mukesh Verma, Advocate & Counsel for Uttarakhand Pollution Control
Board for information and necessary action, please.
2. Additional Secretary, Department of Environment Conservation & Climate
Change, Government of Uttarakhand for information, please.
3. Regional Officer, UKPCB, Regional Office, Dehradun for information please.

Member Secretary

Clean Environment and Healthy Life Style
W TR T W A
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directin
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which 1 or more
endangered species live.
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SITE SELECTION CRITERIA OF THE PROPOSED SITE

SN Criteria Criteria Available  distance  and
distance direction from proposed SLF
site
1 Distance from 100 Pindar River 0.14 km in & direction
nearest River meters Alaknanda River — 2.2 km in NNW
direclion
2 Distance from 200 meter No pond near sile
Nearest Pond
3 Flood Plain No landfill None
shall be
construcled
within a 100-
year flood -
plain
4 Distance from 200 meters NH 109- 0.2 km in S direclion
nearest Highway (NH) Badrinath Highway/NH-7 - 1.6 km in
NNW direction
5 Distance from 200 meters Tauli Daduli village -0.35 km in S
nearest habitation direction
6 Distance from 200 Not available
nearest Public meters
Parks
7 Distance from 200 No supply
nearest Waler meters
supply wells
8 Critical HabitatArea No landfill within

the Critlcal
habitat area. Itis
defined as the
area In which 1
or more
endangered
species

live.

No critical habitat exists in study area,
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Annexure-03

Y

¥ (i): STANDARD TERMS OF REFERENCE FOR CONDUCTING ENVIRONMENT IMPACT

¥ ASSESSMENT STUDY FOR COMMON MUNICIPAL SOLID WASTE MANAGEMENT FACILITY

(cMSWMF) AND INFORMATION TO BE INCLUDED IN EIA/EMP REPORT
1) The project should be designed based on the population projections as by Master Plan.

2) Submit a 10 km. radius map (on survey of India toposheet) showing co-ordinates of project site,
national highway, state highway, district road/approach road, river, canal, natural drainage;
protected areas, under Wild Life (Protection) Act, archaeological site, natural lake, flood area,
human seftiements (with population), industries, high tension electric line, prominent wind
direction (summer and winter), effluent drain, if any and ponds etc. should be presented and
impacts assessed on the same.

3) Examgne and submit details of altemative technologies viz. RDF shall also be evolved.

4) Examl_ne and submit details of storm water/ leachate collection from the composted area.

5) Examine gnd submit details of monitoring of water quality around the landfill site. Water analysis
shall also include for nitrate and phosphate.

6) Examine and submit details of the odour control measures.

7) Exa.mine.and submit details of impact on water bodies/rivers/ ponds and mitigative measures
during rainy season.

8) Subrplt the criteria for assessing waste generation. Any segregation of hazardous and bio-
medical wastes.

9) Submit a copy of the layout plan of project site showing solid waste storage, green belt (width &
length, 33% of the project area), all roads, prominent wind direction, processing plant & buildings
etc. should be provided.

10) Submit a copy of the land use certificate from the competent authority.

11) NOC from local or nearest airport within 20 km and any flight funnel restrictions.

12) Submit a copy of the status of ambient air quality and surface and ground water quality, soil type,
crcﬁnping pattern, land use pattern, population, socio-economic status, anticipated air and water
pollution.

13) Submit a copy of the topography of the area indicating whether the site requires any filling, if so,
the details of filling, quantity of fill material required, its source and transportation, etc.

14) Examine and submit the details of impact on the drainage and nearby habitats/setiements
(surroundings).

15) Examine and submit the details of surface hydrology and water regime and impact on the same.

16) Examine and submit the details of one complete season AAQ data (except monsoon) with the
dates of monitoring, impact of the project on the AAQ of the area (including H2S, CH4).

17) Submit a copy of detailed plan of waste management.

18) Submit the details of sanitary land fill site impermeability and whether it would be lined, if so
details thereof.

19) Examine and submit the details of impact on environmental sensitive areas.

20) Examine and submit the details of rehabilitation/compensation package for the project effected

eople, if any.

21) gub‘r)nit Envi\ﬁonmental Management Plan and Environmental Monitoring Plan with costs and
parameters.

22) Public hearing to be conducted for the project in accordance with provisions of Environmental
Impact Assessment Notification, 2006 and the issues raised by the public should be addressed in
the Environmental Management Plan. The Public Hearing should be conducted based on the
ToR letter issued by the Ministry and not on the basis of Minutes of the Meeting available on the
web-site.

23) A detailed draft EIAJEMP report should be prepared in accordance with the above additional TOR
and should be submitted to the Ministry in accordance with the Notification.

24) Details of litigation pending against the project, if any, with direction /order passed by any Court of

25) Law against the Project should be given.

26) The cost of the Project (capital cost and recurring cost) as well as the cost towards
implementation of EMP should be clearly spelt out.

27) Any further clarification on carrying out the above studies including anticipated impacts due to the

" project and mitigative measure, project proponent can refer to the model ToR available on
Ministry website *http://moef.nic.in/Manual/Common Municipal Solid Wastes".

X ] X
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Exccutive Lngineer
Irrigation Division Tharali,
Chamoli.

Exceutive ONicer
Nagar Palika Parishad
Karanprayag Chamoli- District (Uttarakhand)

Lelter no:- 371 /Karmnprayag /Date:- | .‘1]67}‘7]
Subject: No objection Certificate for the cstablishment of the proposed Sanitary Landfill site.

Decar Sir.,

As per your roquest letier for the proposed Sanitary Landfill at tchsil
Karanprayag. Chamoli district, Uttarakhand in an area ol 4,362 sq.m. As mentioned as per the
EPA act you required the Environmental Clearance for the same.

We hereby certify No objection certificate for development of your proposed sanitary landfill
project. The Nagar Palika Parishad Karanprayag should take all mitigation mcasurcs so that there

shall not be any impact to the ncarby rivers available near the project site like Pinder River
and Alaknanda River.

Warm Regards 4,.

(R.K. Choudhary)
Exccutive Engincer
Irrigation Division Tharali,
Chamoli

I.etter no:- /karanprayag /Dalc_::-
Copy of the following for necessary action:-
1- Assistant Engineer Sub Div-Karanprayag

(R.K. Choudhary)
Executive Engincer
Irrigation Division Tharali,
Chamoli

15




e Y;uru (sithfully, -

N N I Y IR Lol 11 0080 ;
MR AN R | U SRS PR [+ 0 varts s
M- C, | - - Dated 26.02.2024
The Reglonal Offrcer K. ; 3
Urarakhand Pollution Control Board
Dehradun (Uttarakhand)

Sub: Submission of ‘Déman’d"D
the Sanitary Landfill at vill
- by Nagar Pallka Parichad,

raft for Public Hearing of 'En_ﬁ(ﬁhmcntql Clesrance for
age Dimmar, Chamolidistrict, Karanprayag Uttarakhand
‘Karanprayag. '

Cear Sir,

We proposed to develop Sanitary Landill at’ vlliage Dunmar, Chamokl dising,

Karanprayag Uttarakhand in an area of 4,362 sq.mv 0.4 ha. Please find attached Ihe
Demand Dralt 1o be processed for Environmenial Clearance.

1. Werequest your good otfice to acknowledge the above-mentioned gocument and stan

the process lor Environmental Clearance lor develop Sanitary Landfill,

2. DD Machine bearing No. 000124 Dt. 21.02.2024 Drawn on Uttarakhand Gramin Bank
15 enclosed herewith as yourfees, ' S

¥/e may request your honour 1o process our proposal fdr_ énvlrbnmer_u cleam\nce at an earty
date =2 X " T b

Thanking You

ts{\}' , .-.'~“

‘e

D "Nogor, Paum_ﬁeé'ﬁsﬁ&d; Karanprayag ;-

Authonzed Signatory

Encl: As Above

. ) A i R
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NAGAR PALIKA PARISHAD, KARANPRAYAG (CHAMOLI)
PHONE NO. 01363244084 E-MAIL ID ~ karanprayagnp@gmail.com.

REF NO |68 / NPP KPG / NOC / 2024-2025 / DATE {5 JUNE 2023

To,
Airport Authority of India
Airport Road, Dehradun,
Uttarakhand (Pin Code : 248140)

Sub: No Objection Certificate for the establishment of the Proposed Sanitary
Landfill at Dimmer Road, Khata khatoni no 46, Khasra no 1342, Tehsil
Karanprayag, Chamoli district, Uttarakhand by Nagar Palika Parishad,
Karanprayag.

Dear Sir,

We proposed to develop Sanitary Landfill at Dimmer Road, Khata khatoni
no 46 Khasra no 1342, Tehsil Karanprayag, Chamoli district, Uttarakhand in an
area of 0.40 ha. As per the EPA act we required the Environmental Clearance for
the same. The State Expert Appraisal Committee Dehradun, Uttarakhand asked us
to take the NOC from AAI as there is presence of the Gauchar Airstrip which is 7.5
km in WNW direction. As per SWM rules 2016 distance from nearest

Airports/Airbase should be 20 km.

We would like to submit that there will be no construction of any
building/towers. Hence, we request you to provide us the No Objection
Certificate which we require for taking the environment clearance for from SEAC,
Dehradun, Uttarakhand.

Yours faithfully

VS)%&’H@;FICER

Nagar Palika Parishad
Karanprayag (CHAMOLI)
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